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MR. SPEAKER: Hon. Members, 25 Members raised Matters of Urgent Public Importance.
... (Interruptions)

MR. SPEAKER: This is very unfortunate. Shri P. Mohan, I am trying to help you. I am only saying that those
hon. Members whose names I could not call today, may please give their fresh notices tomorrow.

... (Interruptions)

SHRI P. MOHAN (MADURAI): Yesterday also I gave the notice. But, today, you did not call me. ...

(Interruptions)
MR. SPEAKER: Therefore, you think that the Chair is against you.

... (Interruptions)

SHRI P. MOHAN : No, Sir, ... (Interruptions)

MR. SPEAKER: That is why, I am requesting you to give another notice tomorrow. I shall accommodate you.

... (Interruptions)
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